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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 353 OF 2025
(Under Section 18(1) read with section 14 & 15 of National Green Tribunal Act, 2010)

IN THE MATTER OF:

Pradeep Yadav ...Applicant
VERSUS
State of Uttar Pradesh & Ors. ...Respondents
INDEX
Sr. No. Particulars Pg No.
1. Annexure-A- Letter dated 19.07.2025 issued by 1-2
UPPCB revoking the NOC issued.
2. Annexure-B- Certification of verification dated 3
29.07.2025
3. Annexure-C- Representation dated 06.08.2025 4-8
written to District Magistrate, Jhansi

Through counsel

Atika Singh

ADVOCATE

Delhi High Court

Date: 08.08.2025 Lawyers Block-I, Chamber No. 407
New Delhi 110003

Place: NEW DELHI
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Verification Certificate No: 250836073PAV0019

T

SCHEDULE-VIII

[See rule 16 (3)]
Government of Uttar Pradesh, Office of the Controller, Legal Metrology
Certificate of Verification

Name of Legal Metrology officer: DAYA CHANDRA GUPTA

| hereby certify that | have on 29/07/2025 verified and stamped the under mentioned weights, measures, etc.

Belonging to: LAVKUSH ENERGY STATION( IOCL )

ANNEXURE-B

User ID No: 2536TRD0000243_1

Locality: GATA NO. 881,VILLAGE BHOIJLA,,JHANSI,Jhansi, U.P.-284002

FUEL DISPENSER Verification )
i Carriage,
Fee(with
Model CPU . conveyance
S.-No.|py serial Nozzle Totaliser |K-factor/ additional charges
Make Approval Product . Software [fee ifan ) g
Number . Number Reading [Cal Count ) ’ 4 etc.(Rs.)
Certificate Version (Rs.) ARS.
1 2 3 4 5 6 7 8 9 10 11
1 202505000633 | GILBARCO IND/09/24/170]|1 PETROL | 584 1.0080/03 |902.06.560 1,500.00 1,000.00
2 202505000633 | GILBARCO IND/09/24/170(2 DIESEL |421 1.0055/03 |902.06.560 1,500.00 0.00
3 202504002081 | GILBARCO IND/09/24/170(1 PETROL |463 1.0075/02 |902.06.560 1,500.00 1,000.00
4 202504002081 | GILBARCO IND/09/24/170(2 DIESEL |592 1.0047/03 |902.06.560 1,500.00 0.00

Total Rs 8000 [ Eight Thousand Only ] deposited vide Treasury Receipt/Money receipt no. 250039402(8000.00) dated 26/07/2025,

Repaired/Produced by OEM-Service Engineers / Self

Next verification due ON or BEFORE:

1. ltems at S.No. 1,2,3,4 29/07/2026

Place: Jhansi

Digitally Signed By
DAYA CHANDRA GUPTA
85691a6be921a56e7f55aa%9ece5da960b0dfed2dfc02554216
25765b2ec70cf3

DAYA CHANDRA GUPTA[Senior Inspector ]

Legal Metrology officer
[Jhansi],[Jhansi]
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